HARYANA VIDHAN SABHA

LIST OF BUSINESS FOR THE MEETING OF THE HARYAI\;A VIDHAN SABHA
TO BE HELD IN THE HALL OF THE HARYANA VIDHAN SABHA, VIDHAN

BHAWAN, CHANDIGARH, ON WEDNESDAY, THE 21 ST MARCH, 2007 AT 9.30
A.M.

I QUESTIONS.

Questions entered in the separate list to be asked and answers given.

1I. MOTION UNDER RULE 30
A MINISTER to move - “That Rule 30 of the Rules of Procedure

_ and Conduct of Business in the Haryana

_ Legislative Assembly be suspended and
Government business be transacted on

- Thursday, the 220d March, 2007.”.
Also to move--

- “That the items of business which were
to be transacted on Friday. the 231d
March, 2007 as per report of the

Business Advisory Committee adopted
in the House will now be transacted on

Thursday, the 2284 March, 2007 from

items No. 2 to 8 in the said Report with
the sense of the House.”.

I11. LEGISLATIVE BUSINESS

1. The Haryana _ A MINISTER _  to introduce the Haryana Panchayati Raj
Panchayati Raj _ (Amendment) Bill;
(Amendment) Bill. _ _
2007. _ to move that the Haryana Panchayati Raj

Amendment Bill be taken into
consideration at once;

Also to move that the Bill be passed.

_2_. :fhe Societies _ _A MINISTER _ to introduce the Societies Registration
Registration (Haryana _ (Haryana Amendment) Bill;
Amendment) Bill, _ _

2007. _ to_move that the Societies Registration
_ (Haryana Amendment) Bill be taken into
_ consideration at once:
) _Also to move that the Bill be passed.
_3_. :l"he Haryana Police : _A MINISTER : ;0 introduce the Haryana Police Bill;
Bill. 2007. _ _

_ to move that the Haryana Police Bill be
taken into consideration at once;

_ Also to move that the Bill be passed.

Iv. BUDGET FOR THE YEAR 2007-2008.

RESUMPTION OF GENERAL DISCUSSION on the Budget Estimates for the year 2007-2008

and reply by the Finance Minister thereon.
V. DISCUSSION AND VOTING ON DEMANDS FOR GRANTS ON BUDGET
2007-2008.



Demand
No. 1

Demand
No. 2

Demand
No. 3

Demand
No. 4

Demand
No. 5

Demand
No. 6

Demand
No. 7

Demand
No. 8

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

to move that a sum not exceeding Rs. 14,79,69,000
for revenue expenditure be granted to the
Governor to defray charges that will come in the
course of payment for the year 2007-08 in respect
of charges under Demand No. 1 - Vidhan Sabha.

to move that a sum not exceeding Rs.
274,43,94,000 for revenue expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year 2007-08 in
respect of charges under Demand No. 2 — General

Administration.

to move that a sum not exceeding Rs.
886,64,74,000 for revenue expenditure and Rs.
40,00,00,000 for capital expenditure be granted to
the Governor to defray charges that will come in
the course of payment for the year 2007-08 in

respect of charges under Demand No. 3 — Home.

to move that a sum not exceeding Rs.
333,68,90,000 for revenue expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year 2007-08 in

respect of charges under Demand No. 4 — Revenue.

to move that a sum not exceeding Rs. 60,86,73,000
for revenue expenditure be granted to the
Governor to defray charges that will come in the
course of payment for the year 2007-08 in respect
of charges under Demand No. 5—_ Excise &

Taxation.

to move that a sum not exceeding Rs.
1257,52,66,000 for revenue expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2007-08
in respect of charges under Demand No. 6—

Finance.

to move that a sum not exceeding Rs. 40,04,32,000
for revenue expenditure be granted to the
Governor to defray charges that will come in the
course of payment for the year 2007-08 in respect
Demand No. 7—_ Other

of charges under

Administrative Services.

to move that a sum not
614,39,48,000 for revenue expenditure and Rs.
591,00,85,000 for capital expenditure be granted

to the Governor to defray charges that will come in

exceeding Rs.

the course of payment for the year 2007-08 in
respect of charges under Demand No. 8 — Buildings
& Roads.
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Demand
No. 9

Demand
No. 10

Demand
No. 11

Demand
No. 12

Demand
No. 13

Demand
No. 14

Demand
No. 15

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

to move that a sum not exceeding Rs.
2911,97,60,000 for revenue expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2007-08
in respect of charges under Demand No. 9-—

Education.

to move that a sum not exceeding Rs.
967,38,13,000 for revenue expenditure and Rs.
714,10,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year 2007-08 in
respect of charges under Demand No. 10 — Medical

& Public Health.

to move that a sum not exceeding Rs.
269,55,73,000 for revenue expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year 2007-08 in

respect of charges under Demand No. 11 — Urban
Development.

to move that a sum not
113,20,42,000 for revenue expenditure and Rs.
14,76,00,000 for capital expenditure be granted to

exceeding Rs.

the Governor to defray charges that will come in
the course of payment for the year 2007-08 in
respect of charges under Demand No. 12 — Labour

& Employment.

to move that a sum not exceeding Rs.
1108,68,79,000 for revenue expenditure and Rs.
6,99,00,000 for capital expenditure be granted to
the Governor to defray charges that will come in
the course of payment for the year 2007-08 in
respect of charges under Demand No. 13 — Social

Welfare & Rehabilitation.

to move that a sum not exceeding Rs. 33,40,73,000
for revenue expenditure and Rs. 1622,81,73,000
for capital expenditure be granted to the Governor
to defray charges that will come in the course of
payment for the year 2007-08 in respect of charges
under Demand No. 14 — Food & Supplies.

to move that a sum not exceeding Rs.
2989,77,89,000 for revenue expenditure and Rs.
1363,00,00,000 for capital expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year 2007-08 in
respect of charges under Demand No. 15—

Irrigation.

Budget Estimates
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Demand A MINISTER
No. 16
Demand A MINISTER
No. 17
Demand A MINISTER
No. 18
Demand A MINISTER
No. 19
Demand A MINISTER
No. 20
Demand A MINISTER
No. 21
Demand A MINISTER
No. 22
Demand A MINISTER
No. 23

to move that a sum not exceeding Rs. 96,68,94,000
for revenue expenditure and Rs. 1,31,20,000 for
capital expenditure be granted to the Governor to
defray charges that will come in the course of
payment for the year 2007-08 in respect of charges
under Demand No. 16 — Industries.

to move that a sum not exceeding Rs.
463,02,28,000 for revenue expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year 2007-08 in
respect of charges under Demand No. 17—

Agriculture.

to move that a sum not exceeding Rs.
167,30,62,000 for revenue expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year 2007-08 in

respect of charges under Demand No. 18 — Animal
Husbandry.

to move that a sum not exceeding Rs. 16,80,80,000
for revenue expenditure be granted to the
Governor to defray charges that will come in the
course of payment for the year 2007-08 in respect

of charges under Demand No. 19 — Fisheries.

to move that a sum not exceeding Rs.
156,96,91,000 for revenue expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year 2007-08 in

respect of charges under Demand No. 20 — Forests.

to move that a sum not exceeding Rs.
728,19,24,000 for revenue expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year 2007-08 in
respect of charges under Demand No. 21—

Community Development.

to move that a sum not exceeding Rs. 84,24,10,000
for revenue expenditure and Rs. 18,14,00,000 for
capital expenditure be granted to the Governor to
defray charges that will come in the course of
payment for the year 2007-08 in respect of charges
under Demand No. 22 — Co-operation.

to move that a sum not exceeding Rs.
751,08,75,000 for revenue expenditure and Rs.
94,58,00,000 for capital expenditure be granted to
the Governor to defray charges that will come in
the course of payment for the year 2007-08 in

respect of charges under Demand No. 23—

Transport.
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Demand
No. 24

Demand
No. 25

A MINISTER

A MINISTER

CHANDIGARH :

to move that a sum not exceeding Rs. 1,83,86,000
for revenue expenditure and Rs. 8,80,00,000 for
capital expenditure be granted to the Governor to
defray charges that will come in the course of
payment for the year 2007-08 in respect of charges

under Demand No. 24 — Tourism.

to move that a sum not exceeding Rs.
187,03,70,000 for capital expenditure be granted
to the Governor to defray charges that will come in
the course of payment for the year 2007-08 in
respect of charges under Demand No. 25 — Loans

& Advances by State Government.
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SUMIT KUMAR

THE 20™ MARCH, 2007.

SECRETARY.
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